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Stoppage of Express TI'III ... 8t ....... (b) Does riot arise . 
• nd H .... ngellblld St8tIo ... 

1905. SHRIASLAM SHER KHAN: Will 
the Minister of RAilWAYS be pleased to 
statel 

(a) whether the Govemment propose 
to provide stoppages to some superfast 
eXpress trains at some stations in Madhya 
Pradesh particularly at Betul and 
Heshangabad;and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS(SHRI K.C. 
LENKA}: (a) Not present. Sir. 

(b) Does not arise. 

Pollution Masks 

[English] 

1906.SHRI GURUDAS KAMAT: Will 
the Minister of ENVIRONMENT AND FOR-
ESTS be pleased to state: 

(a) whether the Govemment have is-
sued guidelines for use of pollution masks 
while using vehicles; 

(b) if so, the details thereof; 

(c) whether Govemment propose to 
sell these masks on approved shops; and 

(d) if so, the detials thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PEF\SONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (SHRlMATI 
MARGARET ALVA): (a) No, Sir. 

(c) No, Sir. 

(d) Does not arise. 

World BlInk'. Flnancilll AaIatance for 
Agro-lncluetriea 

1907. PROF. ASHOK ANANDRAO 
DESHMUKH: Win the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether the Govemment has 
sought an y financial assistance from World 
Bank for the promotion of Agro-based in-
dustries in the country; and 

(b) If so, the details thereof indicating 
the amount of financial assistance likely ot 
be granted by world Bank? 

THE MINISTER OF STATE OF THE 
MINISTRY OF NON- CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE IN THE MINISTRY OF AGRICUL-
TURE (SHRI S. KRISHNA KUMAR): (a) The 
Government has not sought any financial 
Assistance from world Bank for the pr0mo-
tion of Agro-based induslries in the country. 

(b) Does not arise. 

[ Translation) 

Seed AIII.rch PfaIec1a 

1908. SHRIA. VENKATESHNAlK:WII 
the Minister of AgrtcuIlure be pleased to 
state : 

(a) the numberoleeedl8888ld'l project8 
In operation at present In the country ; 

(b) !he names 01 !he States and !he 
UnIon Terriloriea whent theea pnJjecIa have 
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b8en set up; 

PHALGUNA 19, 1914 (SAKA) 

(c) whether the Govemment propose to 
set up such seed research projects in other 
parts of the country: and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF NON- CONVENTIONAL 
ENERGY SOURCES AND MINISTER OF 
STATE IN THE MINISTRY OF AGRICUL-
TURE (SHRI S. KRISHNA KUMAR):(a) 
National Seed Project is the only seed re-
search project in operation in the country . 

(b) The project is in operation in Andhra 
Pradesh, Bihar, Guj8rat, Haryana, Himachal 
Pradesh, Jammu & Kashmir, Kamataka 
Maharashtra, Madhya Pradesh, Orissa, 
Punjab, Ra;asthan, Tamil Nadu and Uttar 
Pradesh. 

(c) No, Sir. 

(d) Question does not alise, Sir. 

Railway s.t.Iy Works Fund 

1909. SHRI SURYA NARAYAN 
YADAV; Will the Ministe!"of RAILWAYS be 
pleased to state: 

(a) the details of the funds collected 
under the head Railway Safety Works Fund' 
during the last three years; 

(b) the procedure adopted forcolecting 
this fund; 

(c) the criteria adopted for allocating 
such fund to various zonal Raiways; 

(d) wtlether any review has been done 
for the utilisation; and 

(e) 110, the details thereof? 

THE'MINISTER OF STATE IN THE 
MINISTRY OF, RAILWAY (SHRI K.C. 
lENKA): <a) to (e). The Ralway Safety 
Works Found is financed through an annual 
contribution made by the Ministry of 
Raillways, from outof1heir Revenues, tothe 
General Revenues on the CepitaI-at-charge 
as on 31. 3. 64. Noseparatefund iscollected 
forlhis purpose. The amount accrued to the 
fund during the last three years is indicated 
below: 

1989-QO As. 308.61 lakhs 

1990-91 As.289.S1lakhs 

~991-92 As. 285. 50 lakhs 

80% of the rnoneyscreditedtothe Fund 
are allocated to the State Govemmenls on 
the same basis as adopted for,distriJution of 
the grant in lieu of the repealed Passenger. 
Fare Tax as recommended by the succes-
sive Finance Commissions and the remain-
ing2O% the the Zonal Ralways. Thapresent 
distribution to the States is shown in the 
statement . 

.Actual transfer of funds, however, is in 
the from of reimbursement; the expendi-
ture, however, is in itiaIIybome by the State 
Governments. The reimbursement is on the 
basis of bills preferred by the State G0vern-
ments to the General. The payment is made 
subject of avaiIabiIilyofbalance in the Funnd 
and matching budget griml 

The procedure for reimbursement to 
the States was reviewed in 1983-84 in order 
toremcwebotllenecksandsimplify ........ 
The revised procedure came iNofon:e .. 
effect from 1.4.84. The StalaGovammenla 
are now required to deal wIh ~tha n0mi-
nated Railways for aI malBIs ftIIaIinig to 
Ralway Safety Works Fund. 




